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Lok Sabha during the First Session of Fifth Lok Sabha, 1971.

New DeLHI; S. L. SHAKDHER,
April 26, 1971. Secretary,

@ -
112 (E) LS—1 e



CONTENTS

Sk Subject Page
No.
1 DURATION OF SESSION o ¢ e . I
2 BILLS—
(i) Government Bills . . . . 2
(ii) Private Members’ Bills , . . . .
3 CALLING ATTENTION STATEMENTS 8
4 TFINANCIAL BUSINESS—
(i) Railway Budget . . . . . .
(ii) General Budget . . o . 9
(iii) Budget in respect of Union territory of Manipur 10
(iv) Budget in respect of the‘ State of West Bengal . 10
(v) Budget in respect of the State of Orissa 10
(vi) Budget in respect of the State of Mysore 10
s MOTIONS—
(i) Motions for Election of Speaker/Deputy Speaker. 1
(ii) Motions . . . . . 12
6 OATH OR AFFIRMATION. . . . 13
7 OBITUARY REFERENCES . . 14
8 PANEL OF CHAIRMEN . . . . 14
9 PAPERS LAID ON THE TABLE, . 14
20 PRESIDENT’S ADDRESS . . . 15
11 QUESTIONS—
(i) Starred 16
(ii) Unstarred . . 16
(iii) Short Notice . . . . . 16
12 RESIGNATION BY MEMBER . 16
13 RESOLUTIONS—
(i) Government Resolution 17
(ii) Statutory Resolutions 17
(iil) Private Msmbers’ Resosutions . 18

(iii)



(iv)

SL Subject Pa ge
No.
14 SHORT DURATION DISCUSSION (RULE 193) . . . 18
1§ SPEAKER—
Announcement . . . . . . . 19
16 STATEMENTS BY MINISTERS—
(i) Suo-moto statements made/laid under Rule 372 . . . . 19
(ii) Correcting information under Direction 16 . o 19

STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS, .

20



RESUME' OF WORK DONE BY LOK SABHA DURING THE FIRST SES-
SION OF FIFTH LOK SABHA (MARCH—APRIL, 1971)

1. DURATION OF SESSION

Date of commencement . . 19th March, 1971

Date of adjournment sine die 2nd April, 1971

Date of prorogation . . . . . . 7th April, 1971

‘Number of days of sittings. . . . . . . . ¢

. . . . . 63 hours and §5

minutes. .

Number of hours of Jsittings
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Summary
Bi] Is introdﬂccd . . .

Bills passed by Rajya Sabha and laid on the Table.

Bills passed. . . . . .
Bills referred to Select Committee .
Bills referred to Joint Committee, .

Bills originating in, and referred to Joint Committee by Rajya Sabha,
in respect of which motion for concurrence was adopted by Lok Sabha.

Bills withdrawn . . .

Bills pending at the end of the %;_p_:ion.
o

.

-

.

.

16
Nil
Nil

Nil
Nil
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3. CALLING ATTENTION STATEMENTS

.
SL Brief subject Name of the Member Name of the Minister Time
No. who called attention taken
Date of Statement
H—M

1 Work-to-rule policy adopted Shri Shashi Bhushan Dr. Karan Singh 0° 40
by the employees of the
Indian Airlines Corpora- 24-3-1971
tion and consequent lock-
out declared bythe Man-

agement
2 Shortage of small coins in  Shri S. M. Krishna Shri Vidya Charan
the country Shukla 030
25-3-1971
3 Atrocities inflicted on Hari- Shri Atal Bihari Vaj- Shri Krishna Chan-
jans of Choti Khatu in payee dra Pant 043
Nagaur Distt. (Rajasthan)
26-3-1971

4 The outcome of the Deputy Shri Jyotirmoy Bosu  Shri H. R. Gokhale o0-36
Election Commissioner’s

enquiry in Chandigarh ab- 29-3-1971
out finding of surplus bal-
lot papers V
-§ The whole-sale closure of Shri A. C. George Shri Lalit Narayan o' 14
168 cashew factories in Mishra
Kerala
30-3-1971

“6 Strike by workers of Notth- Shri Bhogendra Jha Shri K. Hanumanthaiya o-32
Eastern Railway at Barauni ——
and Garhara 31-3-1971

4. FINANCIAL BUSINESS

Date of Date(s) of discussion Time
Subject presenta- taken .
tion
1 2 3 4
H. M.

(i) Railway Budget
Budget (Railways) for 1971-72. . 23-3-7%1 24-3-71'}_ *General Discussion
25-3-71

24-3-71 }‘Diuuuion and voting
25-3-71) onDemands for
Grants on Account  { 4- ss

“Supplementary Demands for 23-3-71  24-3-71 }'Discuuion and voting
ts in respect of the 25-3-71 on Supplementary
Budget (Railways) for Demands for Grants

1970-71. (Railways)

o

+#Discussed together.
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Date of Date(s) of discussion Time
Subject presenta- taken
tion
I 2 3 4
H. M.
(iii) Budget in respect of Unlion territory of Manipur
Budget (Manipur) for the year 23-3-71  28-3-71 *Discussion and
1971-72. Yoting on Demands
for Grants on Ac-
ceunt, 0, 44
‘Supplementary Demands for Grants  23-3-71  2§-3-71 *Discussion  and
in respect of Union Territoty of Voting on Supple-
Manipur for 1970-71. mentary Demands
for Grants (Manipur),
(iv) Budget in respect of the State of West Bengal
‘Budget (West Bengal) for the year 27-3-71 29-3-71 1FDiscussion and Vot-
1971-72. ing on Demands for
-Grants on Account.
-Supplementary Demands for Grants  27-3-71 29-3-71 Discussion and Vot- & 1+ 11
inrespect of the State of West ingon Supplemen-
Bengal for 1970-71. tary Demands for
Grants (West Ben-
gal).
(v) Budget in respect of the State of Orissa
Budget (Orissa) for the year 1971- 27-3-71  29-3-71 *Discussion and Vot-
72. ing on Demands for
Grants on Account o6
z.

-Suppl ementu? Demands for Grants 27-3-71 29-3-71 *Discussion and Vot-
in respect of the State of Orissa ing on Supplemen-
for 1970-71. tary Demands for

Grants (Orissa).

(vi) Budget in respect of the Stute of Mysore

Budget (Mysore) for the year 1971-  27-3-71 29-3-71  *Discussion and Vot-
72. . ingon Demands for
Grants on Account

1
.Supplemenary Demands for Grants  27-3-71  29-3-71 *Discussion and Vot- 5
in respect of the State of Mysgre ing on Supplemen-
for 1970-71. tary Demands for
Grants (Mysore),

*Discussed together.

tDiscussed together with the Statatory Rﬂ&lution approving the continuance in
Jorce of the President’s Proclamation in respect of the State of West engal,



s. MOTIONS

(1) Motions for Eleation of Speaker/Deputy Speaker.

Brief Subject Under Proposer Seconder Date of Decision of

rule _dhcnsslon the House

1, Choming Shri G. S. 7  Shrimati Shri Raj 22-3-71  Adopted
Dhillon as the Speaker. Indira Bahadur unanimously.

Gandhi

2. Choosing Shri G. G. 8 ShriA.K. ShriRam 27-3-71 Adopted

Swell as the Deputy Gopalan Krishna unanimously.
Speaker. Sinha

. i u LT .
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6. OATH OR AFFIRMATION

Wamber of M=mbers who made and Language in\ which Date oa which
subscribed the cath/affirmation osth Ifl:glrmtlon osth / affirmation
e
*206 . ) }gindi " )
141 . . . Englis

L2 . . g'unl}
r . . . Bengali
:;. . . . Murathi

1§ . . Kannada

Ir . . . Oriya > I9=3-1971
10 . . t"r':dr;m 1

- . Male

[ . Smaltm

s Assamese ]

< Gujarati

4 abi 1

1 iri J

s i

] . nglis

: . E(isidi:

2 yalam 22-3-1971
1 Kashmiri

1 . Tamil

1 . Telugu

2 . Bengali 23-3-1971
: . English '

1 Marathi } 24-3-1971
. ; R } assom
I Hindi 27-3-1971
} SR . . . . . Hindi 39-3-3?9-77:
. . . . . . Tamil 30-3-1971
b ' . Tamil I1~4~1971
1 English 241071

#The Speaker pro tem, Shri Govind Das, took oath-before the !'midentl at Rashiyapeti
Bhavan and signed the Rollof Members at the commeneement of the sitting'on’ 19-8-91.

13



7. OBITUARY REFERENCES

Sl Name and particiars of Member- Dateof Datcon  Time Remarks
No. ship death which  taken
reference
made
H.M.
1. Shri Muhhamad Islammuddin,
Member of the First Lok Sabha. 18-12-70 "23-3-71 9
2. Dr. Edward Paul Mathuram, Mem- 17-1-71 23 3-71I
ber of the First Lok Sabha.
3. Shri Nath Pai, Memper of the Second,
Third and Fourth Lok Sabha .  18-1-71 23-3-71
o—s1
4. Shri C. N P. Sinhs, Member of the r o
First Lok Sabha . 6-2-71  23-3-71
&L Shri K. M. Munshi, Member of the
Constituent Assembly and Provi-
sional Parliament . . 8-2-71  23-3-71I
¢. Shri B, P. Chatiha Member of the
First Lok Sabha, . . 28-2-71  23-3-71
7. Shri D. C. Malik, Member of the
- Second Lok Sabha . .. 23271 23-3-71 ]
¥ & Shri Dhirendra Nath Datta, Member
of the Constituent Assembly. . . 2-4-71 002
8. PANEL OF CHAIRMEN
Members nominated Date of nomination

*Prof. R. D. Bhandare . .
*Shri J otirnoL Bosu 19-3-71
*Shri K. Manoharan

Shri K. N. Tewari . . . . At
Prof.R.D.Bhandare . . . . .J“

9. PAPERS LAID ON THE TABLE
(i) By Government
(iiYy By Private Members

265
Nil

"*ominmod by the Spesker pro s,



1L61-¥-T

LL o wed pe 1L61-¥-1

L-¥-L II % 1L61-E-1E

—un o1 pasHqng w7 L61-¥ nN of 1L61-€-of 1.61-E-E

W H
a0 P sque] JO UOROW
uo pazoda padope sy L, nuaopeWs 3@ 01 pIqu uoTPSNISIP
afmenajy SIUSPISAIJ  UIYW MWL Jjo aonoW Jo ‘oN AERWPUIWE  JOo "ON Jo a1 sRIpPY Jo am(d

ssfuaav S.JNEAISTdd of



11. QUESYPIONS

(i) Starred
ﬂu-bu of Questions put down in Question Lists
MNumbder of Questions orally snswered
(ii) Unstarred
Number of Questions put down in Question Lists end written answers furnished

(iii) Short Netice

Namber of Questions put down in leuon Lists
Namber,of Questions orally answered

118
49

219

12. RESIGNATION BY; MEMBER

Name State Consti- Date of Date of
tuency resignation announcement
in the House
Shri Bhegirsthi Gomango . Orissa Koraput  [25-3-71 26-3-71




unanimously.

Adopted

ent

M

o 4 Prime Minister’s

H

of Time taken Ministry/

: and

31-3-1971

.) i

D

Statutory Resolutions

13. RBSOLUTIONS
() Goverament Resolution
er
who
(i)
Article/Section of Member who Da
Constitution/

Name of

in Shrimati Indirs 7Gandhi .

Brief Subject

East Bengal

I Recent developments

Remarks

Ministry/
ent
concerned
. .

te(s) of Time taken
H

moving and
discussion
a b *

moved

Act

Subject

&g

Adopted

General DhcmﬁonmdDmd;foermAmh
197:1-72 and Supplementatry Demands for Gmuinmd’z State of W

the

with
est Bengal,

of

* Discussed
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15. SPEAKER

Announcement
Subject Date
Cancellation of sittings of the House fixed for sth, 6th and 7th April, 1971 . 27-3-71

16. STATEMENTS BY MINISTERS
(‘) Suo-motc statements made/laid under Rule 372

SL Subject Name of Minister Date Time
No. _taken
H. M.
1 Accident at the Indian Airlines Dr. Karan Singh . 26-3-71 0—06
hangar at New Delhi on
25-3-71
2 Recent developments in Pakis- Sardar Swaran Singh . 27-3-71 1—23
tan
3 Government business for the Shri Raj Bahadur . 27-3=71 O=0I
week commencing the 29th
March, 1971.

4 Minsi Dakota of Messrs. Dr. (Smt.) Serojini Mshishi 27+3-71 0-0g
Jamair Com pany

5 Arrears of price of sugarcane Shri Annasshib P. Shinde 31-3-71 o—o08
payable by sugar factories to
the growers.

@6 Sighting of wreckage of the Shri Raj Bahadur . 1-4-71 O-=0§
missing Dakota of Messrs.
Jamair Company

7 Findings of the Commission Shri Krishna Chandra ' 2-4-71 o—o02
appointed to inquire into the  Pant.
incidents taken place in Delhi
on 6-4-70 in connection with
;h; lgmcﬂsion taken out by

@The Statement was made by the Minister of Parliamen Affairs and Shipping end
Transport on behalf of Minister of Tourism and Civi.lt:\r{intion.

(1) Correcting information under Direction 16

Brief Subject Name of Minister Date Time
taken
H. M.
*Correcting the answer given on Shri A. K. Kisku . 2-4-71

16-11-70 to Starred Question No.
1131 regarding non-utilisation of
.D.M.C. Hostel in Chanskyspuri.

*Statement twas laid on the Table.

19 &



17. STATEMBNT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Business Time Percen-
;g
, e
H. M.
BILLS— 3

(a) Government Bills . 5 24 84

(b) Private Members® Bills o 0% o1
BUDGETS —

(8) Railwsy Budget . - . 4 55 77

(b) General Budget . . . . . . 7 20 11°§

© E;lledaﬂl in re'spect. of Stiitesf'[‘lnion .territ?ry un-d:r P-rclide.nt't . 16 52
CALLING ATTENTION NOTICES (Rule 197) . 3 1§ 51
DISCUSSIONS—

Short Duration Discussions (Rule 193) . . . 1 o0 16
MOTIONS (Rules 191 & 342) 2 o4 32
PRESIDENT'S ADDRESS . 12 25 19'4
QUESTIONS . 5 32 87
RESOLUTIONS—

(a) Government Resolution . Yo o4 o1

(b) Statutory Resolutions . . *s 16 *0- 4

(c) Private Members’ Resolutions 3 25 53
STATEMENTS (Rule 372) . . . . . . . 1 So 2'9
OTHER MATTERS, such as Oath or Aﬁrmntmn Pnpers laid on

the Table, Obimurv References etc. . IT 04 17 4

63 5 100° 0

*Joint discussion took place on Statutory Resolution (Vide S. No. 1 of Statement 13 (il)

p. 17) and Bu in respect of the State of West Bengal (vide Statement . .. 4(iv),
p, 10). Time on joint discussion on this item has been shown under Budm n
respect of States/Union territory under President’s rule.

20
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